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CP No. 40/ALD/2017, CA No. 176/2017

Parties are represented by their respective counsels. In the present matter reply/
comments from the office of the D.M and S.P, being Honorary President and Secretary

of the Club are awaited. Therefore, the case is adjourned to 23™ November, 2017.
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The matter be listed on 23™ November, 2017.
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(Stenographer)

H.P. Chaturvedi, Mémber(Judiciai)



